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Ijocation Powtr of fhepropottd Slatioa  Name of StMte

A< Ntw Radio Statimt
I.  Tun . . . . .   20 KW MW  Mcghal&ym

а.  Gangtok . . . . .   ao KW MW  Sikkim

3. Madurai . . . . .   10 KW' KfW  Tamil Nadu

4. Agra  .  .  .  .  .  10 KW MW  U ttar Pradrth

5.  Jamthcdpur . . . .   i KW MW  Bihar

б. Itanagar .  .  .  .  .  100 KW MW  Arunachal Pradrsh

B. Local Radio Broadcasting strvict uith I KW MW IransmitUr at each ctnirt

I.  Kota . . . . . . . . .   KajMthan

3. Diphu . . . . . . . . .  Assam

3. Kconjl'iar . . . . . . . .   .  Orissa

4. Sholapur . . . . . . . . .  Maharaihtra

5. Adilabad . . . . . . . . .  Andhra Pradfjh

6. Nagcrcoil . . . . . . . . .  Tamil Nadu '

C. Didicated Jvational Broadcasting Smrict

I. Nagpur . . . . .   1000 KW MW  Maharashtra

<hic Radio set to every Gram Sabha  Electricity Boards of Andhra Pradesh
In Sixth Plan Bihar. Karnataka, Madhya Pradesh,

Maharashtra, Rajasthan and Tamil
4280. SHRl K- MALLANNA; Will  Nadu have not incurred losses in

the Minister of INFORAMATION AND  totality for the 5 years ended on 31st
BROADCASTING be pleased to state:  March, 1979 (for which information is

.  available), after taking credit for rural
(a) whether there is any propasal  ,  ̂ j: n ■
, .  electrification subsidies. The following

under the consideration of Government  ct * -oi * • j  ̂ ^
.   ̂ j  ̂ , State Electricity Boards have suffered
to extend the (acility of at least one 5

Radio Set to every Gram Sabha dur-

mg the Sixth F.ve Year Plan; provisions for (i) Interest on Govern-

(b) if so. whether such, facility if  ment loans; (ii) Depreciation; and (iii)
also likely  to be extended to Gram  Other revenue deficits, if any:
Sabhas in the State of Karnataka; and

State Electricity Board  Losses
(c) if so. the details regardinjr the crores)

scheme of Government in this regard;  , .  ,
(i) Uttar Pradesh 327

THE MINISTB51 OP INFORMATION 
AND BROADCASTING (SHRI VAS- Har>-'ana 43

ANT SATHE): (a) Government of Ir.-  (iii) Punjab 41
dia have no such scheme.

(b) and (c). Do not arise. ' «

Cv) Gujarat 29
Losses of State Qectridty Boards

(vi) Himachal Pradesh  18
-1281. SHRI ARVIND NETAM: Will ..

the Minister of ENERGY be pleased to Bengal 9
state the total loss of each Electricity  (viii) Kerala 1
Board during the last five years?

Audited accounts for the year 1978-79 
the minister of state in the  from the three remaining Boards ot

MINISTRY  OF  ENERGY  (SHRI  Assam, Meghalaya and JiK have not
VIKRAM MAHAJAN) ■. The  State  beea received so far. *




